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The Minister of State in the Minisiry
of Finance (Shrd K. C. Pant): Sir, the
points that have been made by Dr. Lohia
are the same points which he had madc
carlier when he had referred this matter
to the Deputy Prime Minister and written
10 you. A long statcment was laid carlier
on the Tuble of the House by the Deputy
Prime Minister, In this statement he has
explained the detailed position and he has
come to this conclusion; “After Jooking
into the matter from all possible angles,
I am satisfied that there is no underestima-
tion of rcvenue receipt as it is bascd on
the figures of actual clearance of sized
superfine and fine yarn in the yecar 1966-
67". But, certainly, the remarks made by
Dr. Lohia now will be brought to the
potice of the Deputy Prime Miaister
later.
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Mr. Speaker: swramyer #% iam’?
What else can I do ?
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Mr. Speaker: I will be very happy if
it is revoived.

Fio R wAwT wf¥or : wT T
fear & do qo Wo W ?

Mr. Speaker: No.

12.40 hrs.

DEMANDS FOR EXCESS GRANTS
(GENERAL), 1964-65

The Minister of State in the Minlstry.
of Finance (Shri K. C. Pant): I beg to
present a statement showing Demands for
Excess Grants in respect of the Budget
(General) for 1964-65.
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“Exceeding «a  prant is a  serious
irregularity. As such, when an excess
expenditure hus been incurréd, the
Government should be under some
compulsions to see its carly regulari-

sation so that the Public Accounts

Committee may be able to suggest
correctives for future.”
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Demands for Excess Grants inmpeclof
the Budget (General) for 1964-65.
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“Shrl K. C. Pant: First I must cxplain
that the excess in the statement constitute
only 0.14 per cent of the total amount
sanctioned in the capital account.
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Shri K. C. Pant: That is why we have
~brought it before the House.
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Shri K. C. Pant: The excesses have
been scrutinised by the Public Account's
Committes and the Committee has in
paragraphs 41, 1.1.5 and 2.1.7 of their
Sixty-nineth, Seventy-sccond and Seventy-
‘first Reports repeectively recommended
‘their regmarisation.
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12.43 hrs.
PUBLIC ACCOUNTS COMMITTEE

FirFtH REPORT

Shri Dattatraya Kunte (Kolaba): [ beg
to present the Fifth Report of the Public
Accounis Committce on Action taken by
Government on the recommendations of
the Public Accounts Committee contained
in their Forty-first, Forty-second and Fifly-
fourth Reports (Third Lok Sabha) rela-
ting to Civil Accounts.

ESTIMATES COMMITTEE
(i) TWELFTH REPORT

Shri P. Venkatasubbaiah (Nandyal): I
beg to present the Twelfth Report of the
Estimates Committee on the Ministry of
Defence—Defence Research and Develop-
ment Organisation.

(ii) THRTEENTH REPORT
Shri P. Venkatasubbalash: I beg to
present the Thirteenth Report of the
Estimates Committee regarding action
taken by Government on the recommenda-
tions contained in the Seventy-fourth
Report of the Estimates Committee (Thurd
Lok Sabha) on the Ministry of Home
Affairs—Directorate of Manpower and In-
stitute of Applied Manpower Research, New
Delhi.

1245 hbrs.
COMMITTEE ON PUBLIC UNDER-
TAKINGS
SeconDp REPORT

Shri D; N. Tiwary (analsmi):lbn_sto
present the Second Report of the Committee
on Public Undertakings on Action taken
by Government on the recommendations
contained in the Thirty-fifth Report of he
Estimates Committee (Third Lok Sabha)—
Heavy Electricals (Tndia) Limited, Bhopal.

Shrl Ranga (Srikakularn) : When wos the
Thirty-fifth Report submitted and how long
did it take?

Shri D. N. leu,-s It was ubmlmd‘:iy.



